
BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL  

SOUTHERN ZONE AT CHENNAI 

 
M.A. No.13 of 2024 (SZ) 

in 

ORIGINAL APPLICATION. 162 OF 2021 (SZ) 

IN THE MATTER OF : 

 
Tamil Nadu Generation and Distribution Corporation and Anr.  

… Applicant 

Vs 

Tribunal on its own Suo Motu and Ors.  

… Respondents 

 

 

AFFIDAVIT FILED BY THE APPLICANT 

 

 

 

 

 

 

 

 

M/s. S SARAVANAN  
E KARTHIKEYAN  

Counsel for Applicant  
No.74-76, II Floor, Sukh Sagar, Marshalls Enclave,  

Marshalls Road, Egmore, Chennai- 08 
Email – saleemperson@gmail.com Ph – 9500069660 
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